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Counsel representing both the parties are present. Counsel for respondent
prayed time for compliance of thé proposal of compromise since they need
some instructions from the Bank for payment. The proposal has already been
placed before the petitioner. Counsel for petitioner reported no objection to
grant time. Counsel for petitioner submitted that there is an undertaking to make
part payment of the claim on 01.08.2017. Considering the submissions of both

the counsel and in view of the settlement process, time extended at their request,

Put up on 04.08.2017 at 10.30 A.M. | \/W\

(K. Anantha Padmanabha Swamy)
Member (Judicial)
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